ANNEXURE 7
Name of the corporate debtor: Sai Matarini Tollways limited , Date of commencement of CIRP 04-04-2025 ; List of creditors as on 08-09-2025

List of operational creditors (Government)

{Amount in%)
Details of claimant Details of claim received Details of claim admitted
Amount of
i f
S, — — % of voting Ama.unt of Amount of any claim under Am('mnt of Remarks,
No. Department Govern Batioi reciioe Amount i Nature of e shar e in | contingent | mutual dues, th at verifica - claim not if any
& ment | o OLTECCPY laimed S caim | " coc, if | claim may be set- off & admitted
admitted party? : ion
applicable
1 |GST - Keonjhar . NIL 22-04-2025 27,750 27,750] OC-Govt NO 0 0 0 0 0
Total 27,750 27,750 0 0 0 0 0 0 0
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